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MR. DEPUTY-SPEAKER: Now, Mr. 
Haider.

( Interruptions)

MR. DEPUTY-SPEAKER: Mr. Ram
Vilas Paswan, I have already said th a t...

(Interruptions)

DR. SUBRAMANIAM SWAMY: Hun­
dred people have died, and you are waiting 
for 200 people to die?

(Interruptions)
MR. DEPUTY-SPEAKER: How can I 

hear? Now, Committee on Private Mem­
bers’ Bills and Resolutions Mr. Sreeni- 
vasa Prasad.

COMMITTEE ON PRIVATE MEM­
BERS’ B IIIS  AND RESOLUTIONS

Fim-FIRST Rl PORT

SHRI V. SREENIVASA PRASAD 
(Chamarajnugar): Sir, I beg to present 
the Fifty-first Report (Hindi and English 
versions) of the Committee on Private 
Members’ Bills and Resolutions.

COMMITTEE ON PETITIONS 
T i  t h  R f .p o r t

SHRI R. L. BHATIA (Amritsar): Sir, 
I beg 10 present ihe Tenth Report (Hindi 
and English versions) of the Committee 
on Petitions.

COMMITTEE ON SUBORDINATE 
LEGISLATION

T h ir t f x n t h  R f p o r t

SHRI MOOL CHAND DAG A (Pali): 
Sir, I beg to present the Thirteenth Report 
(Hindi and English versions) of the Com­
mittee on Subordinate Legislation.

MR. DEPUTY-SPEAKER: Now, Cal­
ling Attention—Item No. 12.
Shri Ram Vilas Paswan.

(Interruptions)
MR. DEPUTY-SPEAKER: Now, the 

Minister will drply. He has raised it.
(Interruptions)

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. VENKATASUBBAIAH): Mr. Deputy-

Speaker, a few cases have come to notice 
in Delhi...........

(Interruptions)

MR. DEPUTY-SPEAKER: Please. He is 
replying.

SHRI HAR1KESH BAHADUR: He has 
not raised it.

MR. DEPUTY-SPEAKER: All right, 
you raise it now. Mr. Paswan, you request 
Your colleagues. You ask your colleagues 
to sit down.

(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Mem­
bers, you must listen to me. We have al­
ready had 15 minutes. Whatever the Op­
position wanted to say they had their say 
and still if you insist, it is not possible. 
There is a time limit for everything.

(Interruptions)

MR. DEPUTY-SPEAKER: Don’t re­
cord anything. Yes, Mr. Paswan.

(Interruptions)

MR. DEPUTY-SPEAKER: Don’t re­
cord anything.

(Interruptions)

SHRI DHANIK LAL MANDAL (Jhan- 
Jharpur): What are you doing Sir, on 
starvation deaths?

MR. DEPUTY-SPEAKER: I am run­
ning this House.

(Interruptions)

MR. DEPUTY-SPEAKER: Mr. Dha- 
nik Lai Mandal, please take your seat. 
Now^ I have called your own colleague. 
Mr. Paswan, to raise the Calling Attention 
matter.

(Interruptions)

MR. DEPUTY-SPEAKER: It is a very 
important subject.

SHRI RAM VILAS PASWAN (Haji- 
p u r): Will you allow a point of order?

MR. DEPUTY-SPEAKER: What is 
your point of view? You are on the Cal­
ling Attenion now.

(Interruptions)

♦♦Not recorded.


